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64  THE GAZETTE OF INDIA : EXTRAORDINARY    [PART II—SEC. 3(ii)] 

 

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS 

NOTIFICATION 

New Delhi, the 15th January, 2026 

S.O. 229(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and 

Highways, 4033 Dated:02/09/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section 

(ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to 

as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed 

to the said notification for building (widening/four-laning, etc.), maintenance, management and operation of NH22 in 

the stretch of land from Km. 129.05 to Km. 156.507 in the district of SHIMLA in the state of HIMACHAL 

PRADESH 

And whereas the substance of the said notification has been published in “The Tribune” dated 04/09/2025 , 

“Himachal Dastak” dated 04/09/2025  ; under sub-section (3) of section 3A of the said Act;  

And whereas the Competent Authority has received objections filed under Section 3-C, considered and 

settled the same appropriately;  

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has 

submitted its report to the Central Government;  

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers 

conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land 

specified in the said Schedule should be acquired for the aforesaid purpose;  

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby 

declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall 

vest absolutely in the Central Government, free from all encumbrances.   

SCHEDULE 

Brief description of the land to be acquired, with or without structure, falling within the NH22 in the stretch of 

land from Km. 129.05 to Km. 156.507 in the district of SHIMLA in the state of HIMACHAL PRADESH 

State: HIMACHAL PRADESH District: SHIMLA  

Sl. No. Survey/Plot Number Type of Land Nature of Land Area  

(in Hectares) 

Name of Land 

Owner/Interested 

Person 

1 2 3 4 5 6 

Taluk: Shimla (Rural)  

Village: Goru Kanawan (126 )  

1 1269/294/1/1 Private  Ghasni 0.0354 Total shares (128) 

shares. Jagdish Chand 

S/o Ram Krishan S/o 

Mehar Singh (127) 

share. Anupinder, 

Depinder, S’s/o 

Jagdish Chand S/o 

Ram Krishan equal 

shares (1) share. 

1269/294/1/1 

2 852/2/1 Private  Ghasni 0.0983 Total shares (128) 

shares. Jagdish Chand 

S/o Ram Krishan S/o 

Mehar Singh (127) 

share Anupinder, 

Depinder, S’s/o 

Jagdish Chand S/o 

Ram Krishan equal 

shares (1) share. 

852/2/1 
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116  THE GAZETTE OF INDIA : EXTRAORDINARY    [PART II—SEC. 3(ii)] 

Kirpa Ram (935) 

shares S/o Heeru 

(3400) shares 

Raghuveer Chand S/o 

Anant Ram S/o 

Manak Ram (935) 

shares Jagat Ram S/o 

Kesar Singh S/o 

Runnu (1200) shares 

Smt. Asha Devi W/o 

Jeewan Singh (1232) 

shares. Kedar Singh 

S/o Sher Singh S/o 

Jalam Singh (968) 

shares. Jagdish Chand 

S/o Gulaba Ram S/o 

Sheru (1700) shares,. 

Chunni Lal S/o 

Bhagwan Dass S/o 

Gukal (1700) shares. 

Kitab Singh S/o Devi 

Ram S/o Kirpa Ram 

(3400) shares. 

Ghanshyam Singh S/o 

Ranveer Singh S/o 

Meesar Singh (1725) 

shares 

664 

120 719/663/1/1 Government  Charagah bila 

Drakhthaan 

0.0238 Govt. Of Himachal 

Pradesh 

719/663/1/1 

Village: Chamyana  

121 1008/1/2/2 Government  Charagah 

Drakhthaan 

0.9731 Govt. Of Himachal 

Pradesh 

1008/1/2/2/1 

Village: Mevag  

122 632/3/1 Government  Jungle Dehaat 0.1392 Govt. Of Himachal 

Pradesh 

632/3/1 

Village: jangle Mahdooda Mahefuza-Mashobra  

123 150/2/4/1 Government  Jungle Mahfuja 

Mehdooda 

0.1815 Govt. Of Himachal 

Pradesh 

150/2/4/1 

124 157/3/1 Private  bagicha baakhal 

avvll faldaar 

0.1244 Total (14965) shares. 

Narinder Singh, 

Devinder Singh of 

equal shares (9976) 

shares. Hatinder Singh 

(4737) shares S’s/o 

Durga Singh S/o Devi 

Dass. Naresh Kumar 

S/o Mehar Singh 

(252) shares  

157/3/1 

125 158/3/1 Private  Bagicha baakhal 

avvll faldaar 

0.158 Narinder Singh, 

Hitender Singh, 

31
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Devinder Singh of 

equal shares S/o 

Durga Singh S/o Devi 

Dass  

158/3/1 

126 163/2/2/1 Private  Bani 0.0286 Total (14965) shares. 

Narinder Singh, 

Devinder Singh of 

equal shares (9976) 

shares. Hatinder Singh 

(4737) shares S’s/o 

Durga Singh S/o Devi 

Dass. Naresh Kumar 

S/o Mehar Singh 

(252) shares 

260/163/2/1 

127 163/3/2/1 Government  Jungle Mahfuja 

Mahdooda 

0.3123 Govt. Of Himachal 

Pradesh 

261/163/2/1 

Taluk: Shimla (urban)  

Village: Up MahalChalaunti 

128 101/1 Private  Ghasni 0.0018 Govt. of Himachal 

Pradesh 

101/1 

129 102/1 Private  Ghasni 0.0051 Dhani Ram S/o Maiya 

S/o Bhajnu  

711/102/1 

130 652/573/555/39/2 Private  Ghasni 0.0091 Smt. Binta Kumari 

W/o Rakesh Kumar 

S/o Om Prakash  

652/573/555/39/2 

131 698/100/1/2/1 Private  Ghasni 0.0137 Dhani Ram S/o Maiya 

S/o Bhajnu.  

698/100/1/2/1 

132 700/100/3/2 Private  Ghasni 0.0036 Dev Raj son and Km. 

Bharti daughter and 

Smt. Kala Devi Wd/o 

Mansa Ram S/o 

Chandu  

700/100/3/2 

133 701/100/4/2/1 Private  Ghasni 0.0032 Total (20) shares 

Pradeep Kumar, 

Chander Prakash, Yog 

Raj of equal shares 

(17) shares sons and 

Smt. Jyanti Devi 

daughter and Smt. 

Kamla Devi Wd/o 

Jagat Ram S/o 

Chandu of equal 

shares (3) shares.  

701/100/4/2/1 

134 702/100/5/2/1 Private  Ghasni 0.0005 Total (20) shares 

Pradeep Kumar, 

Chander Prakash, Yog 
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Government of India 

    Ministry Of Earth Sciences (MOES) 

India Meteorological Department 

Meteorological Centre, Shimla  

 

                              Pre-Monsoon Seasonal Weather Report 

   (March-May 2025) 

 
Pre-Monsoon Seasonal Precipitation (01.03.2025 to 31.05.2025) 

 

1 Pre-Monsoon Season (March-May)- 
 Himachal Pradesh has received 39

th
 Lowest Rainfall (175.0 mm) from the period 1901-2025. The lowest 

rainfall was received in the year 2022 (63.8 mm) in Pre-Monsoon Season. 

 The state has received deficient rainfall having departure of (-27%) with actual rainfall of 175.0 mm against 

normal rainfall of 240.7 mm in Pre-Monsoon Season. District Sirmaur received large excess rainfall; district 

Solan received excess rainfall; districts Kangra, Kullu, Mandi, Shimla, Una, Hamirpur and Bilaspur received 

normal rainfall & districts Chamba, Lahaul-Spiti and Kinnaur received deficient rainfall. 

 Heavy rain was observed on some days over the state in March and May months. 

 Isolated hailstorm activity was recorded on some days over the state in the Pre-Monsoon Season. 

 

                          District wise rainfall and departure for Pre-Monsoon season- 

March-May 2025 

District Actual(mm) Normal(mm) Departure (%) 

Bilaspur 137.3 117.9 16 

Chamba 194.6 368.8 -47 

Hamirpur 155.6 130.3 19 

Kangra 166.5 189 -12 

Kinnaur 134.5 249.4 -46 

Kullu 247.5 283.6 -13 

Lahaul & Spiti 135.7 279 -51 

Mandi 194.2 192.4 1 

Shimla 220.8 205.2 8 

Sirmaur 217.6 126.1 73 

Solan 205.1 144.3 42 

Una 111.6 102.7 9 

Sub- Division HP 175 240.7 -27 
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1.1 Pictorial representation of rainfall departure (%) from normal for Pre-Monsoon Season 

 

 
 

1.2 Following graph shows the graphical representation of actual Rainfall (mm) and 

Departure (%) For Himachal Pradesh (Comparison from 2010 to 2025) 

 

Graph:-Actual Rainfall  
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Graph:-Percentage departure 

 

 
 

 

2. May month weather summary 
 Himachal Pradesh has received isolated to widespread precipitation during the month of May 2025 with weak 

activity on few days, normal activity on few days, active activity on 2 days (dated 05
th

 & 30
th

 Feb.) and 

vigorous activity on 1 day (dated 25
th

 May. 2025). 

 Himachal Pradesh has received 49
th

 highest rainfall (62.5 mm) during the period 1901-2025 for May 2025. The 

highest rainfall was received in the year 1987 (214.2 mm) in the month of May. 

 

     2.1 Precipitation and Departure for May month 
 The state received an overall normal precipitation with departure (-1%) having recorded actual rainfall of 62.5 

mm against the normal rainfall of 63.3 mm in the month of May 2025. 

 Districts Una, Hamirpur, Bilaspur, Solan and Sirmaur received large excess rainfall; districts Kangra and Shimla 

received excess rainfall; district Mandi received normal rainfall; districts Kullu, Chamba and Lahaul-Spiti 

received deficient rainfall. & district Kinnaur large deficient rainfall. 

  Heavy rain was observed in Kahu (Dist. Bilaspur) 74.1 mm on 5
th

 May 2025; Pachhad (Dist. Sirmaur) 67.3 

mm on 11
th

 May 2025; Pachhad (Dist. Sirmaur) 107.0 mm & Kandaghat (Dist. Solan) 103.2 mm on 11
th

 May 

2025; Rajgarh (Dist. Sirmaur) 70.0 mm on 30
th

 May 2025. 

  Isolated hailstorm activity was recorded in Shimla district on 2
nd

, 3
rd

, 4
th

 May 2025; Solan, Shimla districts 

on 5
th

 May 2025; Mandi district on 7
th

 May 2025; Shimla district on 10
th

, 16
th

 May 2025; Kangra districts on 

17
th

, 21
st
 May 2025; Kangra, Shimla districts on 22

nd
 May 2025; Shimla district on 25

th
, 30

th
 May 2025 and 

Shimla, Kangra Sirmaur districts on 29
th

 May 2025. 

 

     2.2 District wise rainfall and departure for May month 
May-2025 

District Actual(mm) Normal(mm) Departure (%) 

Bilaspur 74.4 39.4 89 

Chamba 65.2 98.5 -34 

Hamirpur 89.9 42.8 110 

Kangra 83.7 55.1 52 

Kinnaur 18.4 57.6 -68 

Kullu 45.3 69.5 -35 

Lahaul & Spiti 25.2 59.3 -58 
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Mandi 75.2 69.2 9 

Shimla 104.5 69.8 50 

Sirmaur 156.6 42.5 268 

Solan 144 49.3 192 

Una 76.7 32.4 137 

Sub- Division HP 62.5 63.3 -1 

 

2.3 Monthly Rainfall distribution and Rainfall Activity for May month 
  HIMACHAL PRADESH 

Date Distribution Activity Date Distribution Activity 
01-05-2025 DRY WEAK 17-05-2025 ISOLATED WEAK 

02-05-2025 FAIRLY WIDE SPREAD NORMAL 18-05-2025 ISOLATED WEAK 
03-05-2025 SCATTERED NORMAL 19-05-2025 SCATTERED NORMAL 
04-05-2025 FAIRLY WIDE SPREAD NORMAL 20-05-2025 ISOLATED NORMAL 
05-05-2025 FAIRLY WIDE SPREAD ACTIVE 21-05-2025 ISOLATED WEAK 
06-05-2025 SCATTERED NORMAL 22-05-2025 SCATTERED NORMAL 
07-05-2025 SCATTERED NORMAL 23-05-2025 DRY WEAK 
08-05-2025 FAIRLY WIDE SPREAD NORMAL 24-05-2025 ISOLATED WEAK 
09-05-2025 FAIRLY WIDE SPREAD NORMAL 25-05-2025 WIDE SPREAD VIGOROUS 
10-05-2025 FAIRLY WIDE SPREAD NORMAL 26-05-2025 ISOLATED WEAK 
11-05-2025 SCATTERED NORMAL 27-05-2025 DRY WEAK 
12-05-2025 SCATTERED WEAK 28-05-2025 ISOLATED NORMAL 
13-05-2025 ISOLATED WEAK 29-05-2025 SCATTERED NORMAL 
14-05-2025 ISOLATED WEAK 30-05-2025 FAIRLY WIDE SPREAD ACTIVE 
15-05-2025 DRY WEAK 31-05-2025 SCATTERED NORMAL 
16-05-2025 ISOLATED WEAK    

 

2.4 Pictorial representation of rainfall departure (%) from normal for May month  
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Highwoy Pvf Ltd C I N : U45303H R2022PT C I 05482

GAIIIIAR SHIMTA HIGHWAY PRIUATE LIMITED
DSS - 378, Sector 1 6-1 7, Hisar - 1 25001 (Haryana)

Ph.: (01662) 246117 / 250361

Mob.: +91 7303504555

Fu: (01662) 248885

E-mail: gcl@gawar.in

December 17,2025Ref. No.: GSHPL/Shimla Bypass/NH-5/P kg-2125'261 187 1

To,
The Project Director
Nationat Highways Authority of India,
PIU-Shimta, House No. 1,

Rishikesh Sadan, Shanti Kutia,
Chakkar, Shimta-1 7 1005 (HP).

Project: Construction of 4-taning of NH-5 from Shakral Vittage to Dhatti Section (Shimta Bypass

Package-ll: from Km146.300 to Km 156.560 and Shimta connectivity from Km 0.000

to Km 0.725 for design tength = 10.985 Km) in Himachal Pradesh on Hybrid Annuity
Mode.
Reg. Request for resolution the matter of work stoppage by the Villagers between

loc'ation 156+300 to 156+560 since 30.06.2025 to as on date.
Reference: -

1. Concessionaire letter no. GSHPL/Shimta Bypass/NH'5/Pkg-Z/25'26/1773 dated 13.11.2075
2. Concessionaire tetter no. GSHPLi Shimta Bypass/NH -5/Pkg-Z/25-26/1467 dated 31.07.2075
3. Concessionaire tetter no. GSHPL/Shimta Bypass/NH -5/Pkg'Z/25'26/ 1425 dated 17.07.2025

4. Concessionaire letter no. GSHPL/Shimta Bypass/NH -5lPkg'7/25-26/1396 dated07.07.2075
5. Authority tetter no. 1101 1120/2012/PlU-SMl-/917 dated 04.07.2025
6. Concessionaire letter no. GSHPL/Shimta Bypass/NH-5/Pkg'2/25-26/ 1356 dated28.06.2025
7. Concessionaire letter no. GSHPL/Shimta Bypass/NH -5/Pkg'Z/25-26/1346 dated25.06.2025
8. Authority tetter no. 11015110/2022/Gawar/S-D/PlU-SML/777 dated24.06.2025
9. Concessionaire letter no. GSHPL/Shimta Bypass/NH'5/Pkg-Z/25'26/1336 dated20.06.2075

Dear sir,

We are writing thiS tetter in continuation of this office letter cited under reference at 5r. No. 1

regarding the above captioned subject.

We would tike to draw your kind attention tcl our letter no. Concessionaire letter no.

GSHPL/Shimta Bypass/NH-5/Pkg-2/25-26/1396 dated 07.07.2025 vide which this office had

submitted the comptiance with the instructions issued by the District Magistrate cum Chairman,

EAWA R SHIMLA

DDMA, ADM (P) site visited on 07.07.2025 at tocation 156+300 to 156+560.
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Further, keeping in interest of pubtic safety and_lo comptete tn!1 qloigct timety, we submitted

the fottowing vide our tetter no. csirpulsnimta Bypass/NH-5/Pkg-l/25'26/1425 dated

17.07.2025: - t

1. The removing of de;bris work has been taken up at site.

2. The concessionaire is laying the tarpaulin at the houses and barricading the area with

Sfeel barricading to avoid any damage from the land sliding hill side.

j. We have also installed cautionary boards at the location for the safety of thl local people

and pr.otection work witt be started after monsoon seeson. We have provided the breast

wall / RMM wall to protect the further hill sliding'

But even after making al.t efforts for restoration work and comptiance with the [oca[

administration instructi6ns, the vittagers are stitt not attowing the concessionaire to do any

construction activities between tocation 156+300 to 156+560 since 30.06.2025 due to which the

project highway progress is getting arrested day by day as this is a _time bound project and has

ih.S.h.duted Completion PerioO of t095 days, to be compteted by 03.03.2027.

Additionatty, the above, the Project Mitestone - lll (Achieving Physicat Progress 75Y"'S by or on

07.04.2026-which woutd be quite not feasibte for the concessionaire as where the work is stopped

since 30.06.2025, the tongeit Viaduct -6 has tength 820 m, execution work is impeding badty.

Considering the above factual ground reatity and understanding the concessionaire ditemma, we

do again request you to that your intervention in the matter and get the matter sotved so that

execution work shatt be compteted timety.

Thanking you and assuring you of our best cooperation at atl times.

Yours faithfutty,
For la Highway Private Limited

Encls:- As Above.

copy to: M/s Hexa Co. in JV with L N Matviya lnfra Projects Pvt.

lnfra Pvt -for information Please

Ltd. in Association with Nokang
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Ref. No.: GSHPL/Shimla Bypass/NH-5/Pkg-ZtZ5-Z6t 1773

To,
The Project Director
NationaI Highways Authority of India,
PIU-Shimta, House No. 1,
Rishikesh Sadan, Shanti Kutia,
Chakkar, Shimta-171005 (Hp).

November 13,2025

Project: Construction of 4-taning of NH-5 from Shakrat Vittage to Dhatti Section (Shimta Bypass
Package-ll: from Km146.300 to Km 156.560 and Shimta connectivity from Xm O.OOO
to Km 0.725 for design tength = 10.985 Km) in Himachal Pradesh on Hybrid Annuity
Mode.
Reg. Request for resolution the matter of work stoppage by the Viltagers

between location 156+300 to 156+560 since 30.06.2025 to as on date.
Reference: -

1 . Concessionaire tetter no. GSHPL/Shimta Bypass/NH -5/Pkg-2/25-26/ 1467 dated 31.07.2025
2. Concessionaire letter no. GSHPL/shimta Bypass/NH -5/Pkg-z/25-26/ 1425 dated 17.07 ,2075
3. Concessionaire tetter no. GSHPL/Shimta Bypass/NH -5/Pk -2t25-26/ 1396 dated 07.07.2025
4. Authority lerter no. 1101 1 /20/2012/ptu-sMl/917 dated oq.ol.zozs
5. Concessionaire letter no. GSHPL/Shimta Bypass/NH -5/Pkg-L/25-26/ 1356 dated 2g.06.2075
6. Concessionaire letter no. GSHPL/Shimta Bypass/NH -5/Pke-L/25-26/ 1346 dated 25.06.2075
7. Authority letter no. 11015/10/2022/Gawar/S-D/PIU-SML777t dated ?4.06.2025
8. Concessionaire letter no. GSHPL/Shimta Bypass/NH -5/Pkg-2/25-26/ 1336 dated 20.06.2025

Dear sir,

We are writing this tetter in reference to various letters communicated by your good office anc
comptied with by this office as wett as mentioned under reference.

We woutd like to draw your kind attention to our tetter no. Concessionaire letter: no.
GSHPL/Shimla Bypass/NH-5/Pkg-2/25-26/1396 dated 07.07.2025 vide which this office had
submitted the comptiance with the instructions issued by the District Magistrate cum Chairman,
DDMA, ADM (P) site visited on 07.07.2025 at location 156+300 to 156+5601

I
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Further, keeping in interest of pubtic safety and to comptete this project timety, we submitted
the foltowing vide our letter no. GSHPL/Shimta Bypass/NH -5/Pkg-Z/25-26/1425 dated
17.07.2025: -

1. The removing of debris wofk hats been taken up at site.

2. The concessionaire is taying the tarpaulin at ,h, horrrs and barricading the orea with
Steel barricading to avoid any damage from the land stiding hilt side.

J. We have also instatled cautionary boards at the location for the safety of the local people
and protection work will be storted after monsoon season. We have provided the breast
wall / RlttA wall to protect the further hill sliding.

But even after making att efforts for restoration work and comptiance with the tocal
administration instructions, the vittagers are stitt not al,towing the concessionaire to do any
construction activities between tocation 156+300 to 156+560 since 30.06.2025 due to which the
qrojgct highway progress is getting arrested day by day as this is a time bound project and has
the scheduted comptetion Period of 1095 days, to be compteted by 03.03.2027.

Additionatty, the above, the Project Mitestone - lll (Achieving Physical Progress 75%) by or on
07.04.2A26 which would be quite not feasibte for the concessionaire as where the work is siopped
since 30.06.2025, the longest Viaduct -6 has tength 820 m, execution work is impeding badiy.

Considering the above factual ground reatity and understanding the concessionaire ditemma, we
do request you to that your intervention in the matter and get the matter sotved so that execution
work shatl be completed timety.

Thanking you and assuring you of our best cooperation at att times.

a Highway Private Limited

Encls:- As Above.

Copy to: M/s Hexa Co. in JV with L N Matviya Infra projects pvt.
lnfra Pvt -for information ptease

Ltd. in Association with Nokang

Yours faithfutty,
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hJationat Highways Authority of India
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€mail: pdpit:s!:ro:,ia@r,rai.*,9, p*fritsntria@gna' :.cn iPhsne: BL77-2633318;813CA C6246

No. 1101 511O/2022/GAWAR/S-D tpttrsnt/ zloO

To

oswJan.,2026

Sub-Divisional Officer(C),
Shimta(R), Distt. Shimta, H.P.

Sub.: Construction of 4 laning of NH-5 from Shakrat Vittage to DhaLti Section (Shimta Bypass

Package ll: from Km 146.300 to Km 156.560 and Shimta connectivity from Km 0.000

to Km 0.725 for Design Length =10.985 km) in Himachal Pradesh on Hybrid Annuity

Mode- Reg. work stoppage by vi[lagers between km 156+300 to km 156+560 since

30.06.2025.

Ref.: Concessionaire letter no. GSHPL/Shiml.a Bypass/NH-5/Pkg-2/25-26/1871 dated

17 .12.2025 (copy enctosed).

This is in reference to letter dated 17.12.2025 (ref.) received from Concessionaire,

M/s Gawar Shimta Highway Pvt. Ltd. Informing regarding stopping of four-laning work by

[oca[ vittagers between km 155+300 to km 156+560.

2. In this regard, it is requested to intervene in the matter for earty resotution so that
work coutd be executed by Concessionaire and compteted without detay.

Encl.: As above.

ector
;lm

'lU.-Shimla+Copy for information to:

(i)
(ii )
(iii)

(iv)

Regional Officer-HP, NHAI, Shimta.

Additional District Magistrate (P), Shimta, H.P.

Team Leader, lndependent Engineer, M/s Hexa Co. in Joint Venture with M/s

L.N. Matviya Infra Project Pvt. Ltd. in association with Nokang Infra Pvt. Ltd.

Authorized Signatory, M/s Gawar Shimta Highway Pvt. Ltd., Concessionaire.
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l\lational Highways Authority of India
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To

Z4 *;"r"^ber, 2o25

The Sub Divisional Officer (C),

Cum-Competent Authority for Land Acquisition,
Shimta, District- Shimta (H.P.)
Emait: sdmshr-shi-hp@nic. in

Sub: - Construction of 4 taning of NH-5 from Shakral to Dhatti Vittage (Shimta Bypass
Package ll: from Km 146.300 to Km 156.560 for Design Length= 10.985 km) in
Himacha[ Pradesh on Hybrid Annuity Mode.reg. Assessment of damage
caused due to tand slide in Khasra no. 157 in village Jungal Mehduda
Mashobra due to cutting work of four lane (Sh. Narinder Singh S/o SH.
Durga Singh, Vitlage Mbshobra Ch. 156.480.

Ref.: - (i) Your office letter no.349 dated 31.07.2025.
(ii) NHAI PIU Shimta letter no.1444 dated 11.08.2025
(iii) Letter from Concessionaire letter no.1723 dated 27.10.2025.

Sir,
Kindty refer to your above-cited letter vide which the damage assessment

report submitted by the Horticutture Department was forwarded to this office,
indicating that 440 appte trees were damaged due to the tandstide and assessing the
total loss at Rs. 32,31,452/-.

2. In this regard, it is informed that as per the provisions of the Concession

Agreement, any damage occurring outside the Right of Way (ROW) fatts under the
responsibitity of the Concessionaire. Accordingly, the said damage report has been
forwarded to the Concessionaire, M/s Gawar Shimta Highway Pvt. Ltd., for
necessary action.

3. The Concessionaire, vide their tetter No. 1723 dated 27.10.2025, has

submitted certain observations regarding the damage assessment report prepared by
the Horticutture Department. The key observations are summarized betow for your
kind perusat:

(i) The spot inspection report of the Horticulture Development Officer, Dev. Block
Mashobra, does not correct and not as per ground realities.
(ii) For cross checking and is the search of reality, our team visited the spot and
verified that only, 40 trees, age more or less 30 year have damoged.

Furthermore, it is very important to state here that as per the guidelines of the
Horticulture Department, only 178 Nos. Apple Plants per hectore can be planted
with a distance of 7.5 from each one whereases the area of the applicant is only
3300 Sqm. Accordingly to his land orea available, maximum 40Nos. Trees can be
plonted . The opple/garden can be maintoined with same horticulture guidelines.

t'

{-
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4. ln view of the above, it is requested that the Horticutture Department may

kindty re-examine the damage report and submit a revised, verified assessment

based on actual fietd conditions, so that the matter may be processed further in
accordance with rules.

Copy to:
(i)
(ii )

(iii )

Deputy Commissienaire Shimla- for kind information.
Team Leader, M/s Hexa Co. in JVL. N Malviya Infra Project Pvt.
Ltd., Association with Nokang lnfra Private Limited. Emait:
hexa.lnmshjmlabvpass2023@email.com- - for information & necessary
action.
Authorized Signatory, M/s Gawar Shimta Highway Pvt. Ltd. - for
information & necessary action.
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